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No, Dﬂ 153 of 96
Present : Hon'ble Mr,Justice S.N,Mallick, Vice-Chairman

Hon 'ble Mr,S.@asguPta, Administrative Member

AJIT KR. CHOUDHURY & ORS.
NE
UNION OF INDIA & ORS.

For-the applicant None'

For the respondents: None

Order on ¢ 25,6,98
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'None appéars for the.apﬁlicant as well as the raSpondenté.

It ié recorded that hone apnears for the applicant on earlier dates
also, No affidavit onservice has been filed in compliance oF‘our order
ydated,11;6.98. The application ig therefore disﬁissed for default, No

order as to costs.
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